(b) whether it is a fact that Vizag
in Andhra Pradesh has also been
conmdered as the probable site for
the factory

(c) f so, the recommendations of
the Committee in this regard,

(d) whether any location has ulti-
mately been recommended, and

(e) £ 30, the reaction of Govern-
ment thereto?

The Mivister of State in the Minis-
try of Defence (Shri B. E. Bhagat)*
(a) The decision regarding location of
the Marine Diesel Engme Factory
was taken by Government after con-
sidering the recommendations of a
team of Messrs MAN Engineers

(b) Yes Sir

(c) and (d) After taking into con-
sideration various factors and carry-
ing out a relative assessment of diffe
rent utes the team of Messrs MAN
Engineers recommended the site for
location of the factory in the follow-
ing order

(1) Ranch:
(11) Vishakhapatnam
(1) Madras
(1v) Cochin

(e) The Government have decided
that the factory should be set up at
Ranchi

Beue of Passports to Bhri Biju
Patnaik and Shri and Shrimati
Biren Mitra

*13805hri Baburao Patel: Will
the Minister of External Affalrg be
pleased to state

(a) the nature and period of the
passport izsued to Bhri Biju Patnaik

(c) whether it is a fact that Shn:
and Bhrimat{ Biren Mitra have also
been given passport similar to those
of Shr1 and Shrimati Byy Patniak,

(d) if so, whether Government
realise the possibility of these people
lﬁﬂhl the legitimate processes of
aw, and

(e) the steps Government propose
to take in such an eventuality?

The Deputy Minister in the Mimis-
try of External Affairs (Shrl Surendra
Pal Simgh): (a) Shr Bijoyananda
Patnalk holds an ordinary passport
vahd upto 27Tth October 1960 The
passport 1s endorsed for travel to
Commonwealth  Countries USA
Iraq, Iran Lebanon Saud: Arsbia,
Indonesta Burma, Thailand Philip-
pines, Japan, North Africa, all coun-
tries in Europe including USSR and
Turkey but excluding Portugal

(b) The Passport Act, 1887, does
not provide for taking any guarantee
from a passport holder for hus return
to India

It 13 however, open to a Court of

Law, before which any legal proceed-
ings are pending against a person, to
wmsue an  order the
departure of the person concerned
from India No such order has been
1ssued or conveyed to the Government
of India

(¢) Information 15 being collected
and will be placed on the Table of
the House

(d) and (e) Government has no
indication that these 2 persons are
trying to flee the country to escape
the legitimate processes of law If
they go abroad and refuse to return
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to India in response to a sumons cr
warrant for trial in a Court of law,
appropriate action can be taken
againts them under the law.

Colombo Powers

#1331. Shri . N. Solanki:
Shri (S. |S. Kothari:

Will the Minister of External Affairs
be pleased to state:

(a) whether there has been a meet-
ing recently of the Coclombo Powers
upon whose assurances India accepted
the cease-fire of 1962 against the
Chinese aggression:

(b) the results of the discussions
and deliberations which took place
among the Colombo Powers:

(c) whether there has been any
implementation of the suggestions
made by the Colombo Powers; and

(d) the present position of China
or views of the Chinese Government
regarding the proposals of Colombo
Powers?

The Deputy Minister in the Minis-
try of External Affairg (Shri Surendra
Pal Singh): (a) No, Sir.

(b) and (c).

(d) As far as Government are aware
there has been nc change in the
Chinese Government’'s negative and

intransigent attitude on the Colombo
Proposals,

Do not arise.

Tibetan Refugees

" +1332. Shri Shri Chand Goel:
Shri Yajna Datt 'Sharma:
Shri Onkar Lal Berwa:
Shri K. K. Nayar:
Shri N. S. iSSharma:
Shri Ram Kishan Gupia:
Shri Atal Rihari Vajpayee:
Shri M. L. {Sondhi:
Shri Shiva Chandra Jha:
Shri Virendrakumar ;Shah:

Will the Minister of External Affairs
be pleased to state:

(a) whether sixty-three Tibetans
entered the Indian territory recently
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as refugees from Lipulek pass seek-
ing asylum;

(b) whether the local autharities
have stopped them and not accepted
them as refugees so far;

(c) whether on account of the diffi-
cult life conditions qreated by the
Chinese in Tibet, more of such groups
are expected to trek into India in
the near future; and

(d) if so, the reaction of Guvern-
ment in this regard?

The Deputy Minister in the Minis-
try of External Affairs (Shri Surendra
Pal Singh): (a) 63 Tibetan Refugees
have entered U.P. via Mongsha Pass,
not Lipulek Pass, on 25th June, 1967.

(b) These Tibetans are being :nter-
rogated with a view to ascertaining
that they are genuine refugees.

(c) and (d). Tibetans. fleeing from
repression or religious persecution,
have been coming to India year after
year for some time now. More of
them may come. It is Government’s
policy to give refuge in genuine cases
on humanitarian grounds.

Chief Ministers’ Conference

*1333. Shrimati Sushila Rohatgi:
Shri Hem Raj:
Shri Ram Avtar Sharma:
Shri [Shiv Kumar Shastri:
Shri Prakash Vir {Shastri:
Shri Raghuvir Singh Shastri:
Dr. Surya Prakash (Puri:
Shri Y. /S. Kushwah:
Shri Atam Das:
Shri Jaganath Rao Joshi:
Shri {Sradhakar Supakar:
Shri D, |S. Patil: ‘
Shri K. M. Madhukar:
Shri Ramavatar Shastri:

Will the Prime Minister be mnleased
to state:

(a) whether a Chief Ministers” Con-
ference was held at Delhi < the
6th and 7th July, 1967;

(b) if so, the Chief Ministers of
which States attended the Conference;
and





